National Company Law Tribunal

Allahabad Bench
CPNo. 32 ) ALD ] 201¢

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 29.08.2017
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Sh. Adesh Tandon, PCS for the petitioner. Sh. M.K. Bagri, OL for the

respondent. He seeks time to file affidavit. Hence, one week time is granted.

The matter be listed on 11™ September, 2017 for filing affidavit as well as for

argument.

8d -
Dated:29.08.2017 Sri H.P. Chaturvedi, Member (Judicial)
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